i ADMINISTRATIVE TRIBIUNAL
PRINCTPRAL BENCH

DA 2444/2003
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New Delhi, this the 5th dav of Septembsr. 2002

Hon'hle Smt. Lakshmi Swaminathan, Vige-Thzairman (1)
Suman Lata Gautam
-2, Palika Niwas
Lodhi Cclony, Lodhi Road
New Delhi - 110 002
JApplicant
Ry Advocate Sh, Sachin Chauhan)
vV £ R g Il 8

1. Secretary

Govt., of NCTH

Sachivaltaya, T7.G.8tadium

New Delhi - 1,
?. Secretsry (Medinal)

Deptt. of Hezlth & Family Welfare

Sachivalayz, I1.G.8tadium

New Naihi - 4
2. Medical Supdt.

Juru Govingd Singh Govt. Hoapital

Raghuhir Nagar, New Delhi.

O RDER (CRAL)

Hon’ble Smt. Lakshmi Swaminathan, Vice-Chairman (J)
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e Sachin Chauhan, learned cnunsgl far  the
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ant seaks withdrawal of this 0OA.

2. 04 is disposed of as withdrawn,

Ivks !






